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Defective Case Register from 2024-05-04 to 2024-05-04

Advocate for Date of

SLNO. Filing No Petioner/Caveator  |objection

Defects as per S.R.

6-RECEIPT SHOWING SERV.COPY TO

JAYANTA KUMAR 2024.05. AG/CG/IT/CT/ETC.NOT FILED.

1 D-WP(C)/19969/2024 MAJHI 04

AGE OF THE OPP.PARTIES 5 TO 10 NOT
FURNISHED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

) D-WP(C)/19968/2024 NITYANANDA 2024-05- |19-UNDERTAKING FOR NON FILING OF

PANDA 04 TRANSLATED COPY NOT FILED
PAGE 70 NOT LEGIBLE
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
3 D-WP(C)/19979/2024|SADASIVA PA 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

PRAFULLA KUMAR2024-05- AG/CG/IT/CT/ETC.NOT FILED.

4 |[D-WP(C)20115/2024 |\ ) 0

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- PRAKASH 2024-05- |8-CAUSE TITLE NOT IN ORDER.
CRLMC/13436/2024 |CHANDRA NAYAK |04
FATHERS NAME NOT TALLY WITH THE
AFFIDAVIT.

6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR — 2024-05- 1, ) 0G/1/CT/ETC.NOT FILED,

6 |D-WP(C)20215/2024 |0 ooy prro o 0

1.PROVISION OF LAW APPEARS TO BE
7 |D-wA/19987/2024  |SATYARANJAN - 12023-05- \\op NG 2 PAGE 38.40.41 ARE NOT
PATI 04 LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO

BUAY KUMAR —12024-05- 1\ 5 0G/IT/CT/ETC.NOT FILED.

8 D-WP(C)/19963/2024 BEHERA 04

D- SANGRAM 2024-05- 6-RECEIPT SHOWING SERV.COPY TO

9 |ABLAPL/13490/2024 KESHARI ROUT 04 AG/CG/IT/CT/ETC.NOT FILED.

1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D. SURENDRA 5024.05. STAMPED,EXECUTED,ACCEPTED.

10 11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/12561/2024 MOHANTY 04 NOT FILED.

1.Affidavit is Not in Proper Format As per High
Court Rule Chapter-VI 2.H.C.B.A.Welfare fund
fee not paid,page33 and 34not neat.

D. PARTHA SARATHI 2024.05. [6-RECEIPT SHOWING SERV.COPY TO

11 ABLAPL/13504/2024 DAS 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

BUAY KUMAR —12024-05- 1\ 5 0G/IT/CT/ETC.NOT FILED.

12 D-WP(C)/19960/2024 BEHERA 04
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13 D- ADV 2024-05- PROVISION OF LAW NOT CORRECTLY
CMAPL/16312/2024 04 FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

14 ZBL APL/13512/2004 i&%ﬁiﬁ%}?m (2)224'05 " |19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

15 D- PRAKASH KUMAR (2024-05- /AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/13545/2024 MISHRA 04
Date of As per Annex-2 not tally with Index.
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN  2024.05. AG/CG/IT/CT/ETC.NOT FILED.

16 D-WP(C)/20043/2024 KHATUA 04
INDEX IN ANNX 1 NOT TALLY WITH THE
BODY OF THE PETITION AND INDEX PAGE

2004-05 NEAT COPY OF PAGES 241 TO 246 AND

17 D-ARBA/20116/2024 | AVIJIT PAL 04 ~"~7 ILEGIBLE COPY OF PAGES 269,270,460 TO
478 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

SOMANATH 2024-05-

18 D-WP(C)/19957/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

19 D- SUDHANSU 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/13515/2024 KUMAR DAS 04
Page nos. 8 to 16 not neat.
6-RECEIPT SHOWING SERV.COPY TO
20 D- PUSPAMITRA 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13466/2024 'MOHAPATRA 04
Page nos. 16,17,18 and 19 not neat.
2024-05- 6-RECEIPT SHOWING SERV.COPY TO

21 D-WP(C)/20070/2024 ASHOK DAS 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
ACHYUTANANDA |2024-05-

22 D-WP(C)/20062/2024 PATTANAIK 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-05-

23 D-WP(C)/19959/2024 BEHERA 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-05-

24 D-WP(C)/19998/2024 ROUTRAY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

75 D- SUDHANSU 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/13508/2024 KUMAR SETHY 04
Annexure-2 not reflected in the petition.
o b o xarsian s RECHPTSHOWING SERVCOPY T0
ABLAPL/13485/2024 PANDA 04 : :
6-RECEIPT SHOWING SERV.COPY TO
UMAKANTA 2024-05-
27 D-WP(C)/19982/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
28 |D-WP(C)/19975/2024 iﬁﬁﬁm KUMAR (2)224'05' AGE OF OP 5 TO 10 NOT MENTIONED
D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
29 CONTC/19878/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

30 D-WP(C)/20074/2024 ASHOK DAS (2)224'05 " |AG/CG/IT/CT/ETC.NOT FILED.
D DY 2024-05- PLACE IT AFTER FILING OF C.COPY OF
CMAPL/19948/2024 04 DISMISSAL ORDER
BLAPL/13509/2024 |MAHANTY 04 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-05-
33 D-WP(C)20047/2024 NIRANJAN LENKA |77 PAGE 28 NOT ATTESTED BY ADVOCATE
AND PAGE 29.30.31,34.35.45 NOT NEAT AND
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-05-
34 D-WA20205/2024 > 2R " AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
35 ]C)£{LMC 13361/2024 gg%flu KUMAR (2)224'05 " |19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
- AR amas. SRECHFTSIONNG SR COP O
BLAPL/13477/2024 |PANDA 04 : :
- AR ameas. SECHFTSIONNGSERCOP O
BLAPL/13476/2024 |PANDA 04 : :
6-RECEIPT SHOWING SERV.COPY TO
D SUKUMAR 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13491/2024 |GOURAB 04
Page63,64,74,75,7678,80,90 and 92 not marked.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
. D oAb Dagy 202405 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/13684/2024 04 | DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2.RS 50 /- HOLOGRAM
NOT FILED
20-VERNACULAR CERTIFICATE NOT
BIBHUTI BHUSAN |2024-05-
40 [D-CMP/19877/2024 |0 ol " FURNISHED.
. D SANGRAM DAS. 2024-05. |\6-PETITION/APPEAL NOT IN TIME
GCRLA/13451/2024 |S.C.VIGILANCE 04 03 DAYS DELAY.
" iR s CRECET SIONINGSERYCOPY O
ABLAPL/13498/2024 PANDA 04 : :
43 ID-MATA/20203/2024 E%DEEP KUMAR (2)224'05' CODE WRONGLY INDICATED
6-RECEIPT SHOWING SERV.COPY TO
SRINIBASH 2024-05-
44 [D-WP(C)/20031/2024 3 NOEO " AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. b Gtk aneos ROCHCTETCNGT LD
BLAPL/13482/2024 |JENA 04 - :

Not properly Page marked.




6-RECEIPT SHOWING SERV.COPY TO

KUNAL KUMAR 2024-05-

46 D-WP(C)/19870/2024 SWAIN 04 AG/CG/IT/CT/ETC.NOT FILED.

16-PETITION/APPEAL NOT IN TIME
D- 2024-05- 24-LIMITATION NOT IN TIME / EXPIRED.
47 IMACA/19964/2024 |GPDUTTA 04
5 Days delay.
. o SUDrANS e £ RECEITSHOWING SERVCOrY o
BLAPL/13513/2024 |[KUMAR SETHY 04 : :

. IAGABANDI 205 RECEIPTSHOWING SERCOPYT0
ABLAPL/13551/2024|SAHU 04 : :
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO

50 ABLAPL/13559/2024 SK. ZAFARULLA 04 AG/CG/IT/CT/ETC.NOT FILED.

. © SATIAIT e [ AECETSHOWING SERCOR o

ABLAPL/13506/2024 MOHAPATRA 04 : :
6-RECEIPT SHOWING SERV.COPY TO
PRONOY 2024-05-

52 D-WP(C)/19920/2024 MOLANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. o AL asioR 25 X UNPERTAKING OR NON LG o

ABLAPL/13518/2024 PANDA 04
1.As per Bail petition Annexure-3 not marked in
Index.2. Occupation of the Deponent on affidavit
not furnished.

. o SUDrANS e RECEIPTSHOWING SERVCOrY o

BLAPL/13511/2024 |KUMAR SETHY 04 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

55 [D-WP(C)/19976/2024 ) pa i A RUMAR 1802405
AGE OF THE OPP. PARTIES 5 TO 7 NOT
MENTIONED

56 D-WA203232024 o\ UINEANARD 02403 Ly ppp AT MAY STICK TO ONE PRAYER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

57 [D-WP(C)/19973/2024 ) ) AHTA RUMAR 1802405
1.AGE OF O.P 5 TO 7 NOT FURNISHED
2.ANNX 1 NOT ATTESTED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-05- i ,

58 ABLAPL/13505/2024 DEBASNAN DAS 04 1.Petition not correctly addressed to Hon'ble
Court 2.Page nos. 8 and 11 not neat.2.
Authorization to swear affidavit on behalf of
other petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO

BIBEKANANDA 2024-05-
59 D-WP(C)/19952/2024 MAHAPATRA 04 AG/CG/IT/CT/ETC.NOT FILED.
o © SARADA PRASAD. 20t £ RECEIPTSHOWING SERVCOPY o
ABLAPL/13525/2024 DASH 04 : :




6-RECEIPT SHOWING SERV.COPY TO

D- GOKULANANDA  2024-05-
61 |\ BLAPL/13493/2024 SAHU " AG/CG/IT/CT/ETC.NOT FILED.
@ o SARATKUMAR - 2024-08- Gl i T NOT FILED,
BLAPL/13481/2024 |JENA 04 ' '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
& |D- PRABIR KUMAR  2024-05- FURNISHED.
CRLMC/13448/2024 [RAY 04 30-OTHER DEFECT (IF ANY)
ADDRESSED OF HONBLE THE CHIEF
JUSTICE NOT FURNISHED.
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
64 | xBI APL/13540/2024 ARWEET MISHRA |0/ AG/CG/IT/CT/ETC.NOT FILED.
s |2 SURVANARAYAN  2024-08- Gl /T NOT FILED,
ABLAPL/13484/2024 MISHRA 04 ' '
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
66 |CoNTC/19859/2024 APV 04 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
67 | CoNTC/19966/2024 APV 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-05-
68 |[D-WP(C)/19904/2024 | '\ ' & MISHRA 104 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-05-
69 |D-WP(C)/20082/2024| 1 b VAN RATH 104 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMVIT 2024-05-
70 19-UNDERTAKING FOR NON FILING OF
ABLAPL/13562/2024 MOHANTY 04 TRANSL ATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
HIMANSU SEKHAR [2024-05-
71 |D-WA/20267/2024 |¢ \rabATHY 04 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
72 |Bl APL/13467/2024 SRINIBAS PARUJA o) AG/CG/IT/CT/ETC.NOT FILED.
P ST AUROBINDO 203105, RECHPT SHOING S O 0
ABLAPL/13524/2024 ACHARYA 04 ' '
6-RECEIPT SHOWING SERV.COPY TO
2004-05. AG/CG/IT/CT/ETC.NOT FILED.
74 |D-WA/20360/2024  |SAGARIKA SAHOO |-,
PAGE 61 TO 64,68,71,98,99,147 TO 150 NOT
LEGIBLE
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
75 | ConTCr19882/2004 APV 04 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
76 |CoNTCr19866/2004 APV 04 AG/CG/IT/CT/ETC.NOT FILED.
77 |D-WP(C)/19956/2024 BUAYANANDA  [2024-05- [4-AFFIDAVIT/VERIFICATION NOT PROPER.
SAMANTARAY |04




25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.COURT FEE PAYABLE RS 6 /- NOT PAID
2.RS 50 /- HOLOGRAM NOT AFFIXED IN
V.NAMA

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

78 D- BIKRAM 2024-05-
CRLREV/13434/2024|CHANDRA GHADEI |04 GOOD GROUND CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-05-
79 D-WP(C)/19997/2024 ROUTRAY 04 AG/CG/IT/CT/ETC.NOT FILED.
80  |D-WA/20309/2024 g%ﬁ’ng ANAND (2)224'05' APPEAL MAY STICK TO ONE PRAYER.
D. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
81 CONTC/19972/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
g2 D- ADV. 2024-05- PLACE IT AFTER FILING OF C.COPY OF
CMAPL/19949/2024 ) 04 DISMISSAL ORDER
6-RECEIPT SHOWING SERV.COPY TO
AMAR KUMAR 2024-05-
83 D-WP(C)/19921/2024 MOLANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
34 D-FAO/20165/2024 RIMJHIM BALA 2024-05- 24-LIMITATION NOT IN TIME / EXPIRED.
PATI 04
18 days delay.
6-RECEIPT SHOWING SERV.COPY TO
85 D- PRAKASH KUMAR (2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13547/2024 MISHRA 04
Date of Annex-2 not tally with Index.
6-RECEIPT SHOWING SERV.COPY TO
36 D-WP(C)/20069/2024| ASHOK DAS (2)224-05- AG/CG/IT/CT/ETC.NOT FILED.
PAGE 18 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
o D VOTIRMAYA 2004-05. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13519/2024 |SAHOO 04 F.I.R.dated.03 11.2021 under Annexure-1 not
tally with para-3 of the petition.
. o Uy e € RECEITTSHOWING SERUCORYTo
BLAPL/13514/2024 | KUMAR SETHY 04 ) )
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
89 |ABLAPL/13553/2024 MOHENDRA DALAT|)
D.C.Fee of Rs.10/ not paid
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
90 D-WP(C)/20072/2024| ASHOK DAS AG/CG/IT/CT/ETC.NOT FILED.

04




6-RECEIPT SHOWING SERV.COPY TO

ACHYUTANANDA [2024-05-
91 |D-WP(C)/20061/2024 |5\ XA The od AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
LAXMI PRASAD  [2024-05-
92 |D-WP(C)/19984/2024| S e o o4 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
LAXMI PRASAD  [2024-05-
93 |D-WP(C)/19985/2024| S o od AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
oi D- SUSANTA KUMAR 2024.05. [AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13572/2024| TRIPATHY 04 : :
PS case number not tally with synopsis ,cause
title and body of the petition copy.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
BHUBANANANDA [2024-05- NUMBER NOT INDICATED WHEREVER
95 |D-WP(C)/19935/2024) by o 04 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.AFFIDAVIT NOT IN PROPER FORMAT AS
PER RULE 3 ,CHAPTER 6 OF OHC RULE
2. PAGE 11 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
o6 |D- DIPTIREKHA 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/19944/2024 [NANDA 04
OCCUPATION NOT STATED IN AFFIDAVIT
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-05-
97 |D-WP(C)/20212/2024| ) < bamp o od AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
98  |D-WP(C)/19639/2024 i‘ﬁlﬁg AI%*&TA (2)224'05 " [19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
9 | CONTC/19971/2004 |ADY od AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
BAIJAYANTI 2024-05- [FURNISHED .
100 D-WP(C)/19934/2024 | 50\ py 04
THIS MAYBE REGD AS CMP
01 P ADV 2024-03- |51 A CE IT WITH MATA 12/2020 FOR S.R
CMAPL/20075/2024 04 :
o LAMBODOR  2024.05. £ RECEIPE SHOWING SERVCOPY 10
BLAPL/13503/2024 |ACHARI 04 : .
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
103 |D-WP(C)/19863/2024 g\%ﬁﬁ\% KUMAR (2)224'05 " |AG/CG/IT/CT/ETC.NOT FILED.

D.C.F OF RS. 12/- TO BE PAID.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
104 CONTC/19874/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- GAUTAM 2024-05-
105 ABLAPL/13499/2024/SIDDIQUE 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PARAMANANDA  2024-05- AG/CG/IT/CT/ETC.NOT FILED.
106 |D-WP(C)/19978/2024 IYOTISH 04
1.PAGE 16,17 NOT NEAT AND LEGIBLE
2 PETITION NOT PAGEMARKED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
15-ALL PAPERS NOT PROPERLY SIGNED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.
D- 2024-05- |18-CERTIFIED COPY OF TRIAL/APPELLATE
107l cRLMC/11809/2024 (ANINDITAPUIART o) COURT ORDER NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1. Pg. no. 23 not attested, not signd by adv. 2. pg.
nos. 1 to 12 not signed.
g - AMITPRASAD [2024-05- (¥ 0t o NG FILED,
BLAPL/13478/2024 |BOSE 04 ) :
- SaRADA PRASAD. 220 € ECEITSHOWTNG SERVCOrY 70
ABLAPL/13510/2024 DASH 04 ) :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
110 D- BIBHU PRASAD 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13521/2024 DAS 04
Occupation of the Deponent on affidavit not
furnished
17-REFERENCE CERTIFICATE NOT
D- 2024-05- [FURNISHED.
Tl eoNTCR0170/2004 MANAS PATI 04
1.SYNOPSIS AND DATE CHART NOT FILED
112 D- ADV 2024-05- [PLACE IT AFTER FILING OF C.COPY OF
CMAPL/19992/2024 04 DISMISSAL ORDER
6-RECEIPT SHOWING SERV.COPY TO
13 D- KARUNAKAR 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13497/2024 NAYAK 04
Page nos. 8 to 16 not neat.
3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/13355/2024 |PANDA 04 ) :
1. A.U.FEE RS. 1.10/- TO BE FILED.
s |borsA/ 197442024 PRASAN KUMAR  2024-05- 1-COURT FEE IS DEFICIENT.
) SAHOO 04

COURT FEE OF RS 1156 /- TO BE PAID




6-RECEIPT SHOWING SERV.COPY TO

D- SURESH KUMAR  2024-05-

116 ABLAPL/13539/2024|JENA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

117 D- DURLLABHA 2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/13488/2024 RANJAN MISHRA |04 NOT FILED.
pagel0 and11 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-05- |12-ASSESMENT SLIP NOT FILLED-IN

118 |D-WP(C)/19905/2024 |P. K. BEHERA 04 PROPERLY.

PAGE 14,15,16 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

119 gf{LMc 13453/2024 ﬁi/[ULLAN SHAKTI (2)224'05 " [19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

120 D- LAXMIDHAR 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/13502/2024 'MAHAPATRA 04
Page43,44,53 and 54 not page marked.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

121 D- SURYANARAYAN 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/13479/2024 |PANIGRAHI 04
Occupation and relation not mentioned in the
affidavit.Page marking not properly 42 and 43
6-RECEIPT SHOWING SERV.COPY TO
TAPAN KUMAR 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

122 |D-WP(C)/20032/2024 MANDAL 04
PAGE 13,14,15,25 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

DURGESH 2024-05-

123 |D-WP(C)/20083/2024 NARAYAN RATH |04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

BHUBANANANDA |2024-05- NUMBER NOT INDICATED WHEREVER

124 D-WP(C)Y19936/2024| i o 04 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. AFFIDAVIT NOT IN PROPER FORMAT AS
PER RULE 3 ,CHAPTER 6 OF OHC RULE
2.PAGE 11 NOT NEAT AND LEGIBLE

= DEETAK Ky a2t RECEIPTSHOWING SERCOrY T0

ABLAPL/13564/2024|SAHOO 04 : :
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-05-
126 |D-WP(C)/20214/2024 MOHAPATRA 04 AG/CG/IT/CT/ETC.NOT FILED.
127 |D- SRIDHAR RATH 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
CONTC/19986/2024 04




AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
128 CONTC/19955/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
120 D- ggUXAMAKUMAR 2024-05- 18-CERTIFIED COPY OF TRIAL/APPELLATE
HARYA, COURT ORDER NOT FILED
CRLMC/13380/2024 (SENIOR ADV) 04
1. DATE OF ORDER NOT TALLY WITH THE
INDEX WITH BODY OF PETITION. 2.
C.COPY OF ANX-1NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
130 D- ASISH CHANDRA  |2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13549/2024 RATH 04
D.C fee of Rs.2/- not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
131 D- PUSPAMITRA 2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/13483/2024 'MOHAPATRA 04 NOT FILED.

Pagel6 not neat, page 25,29 not marked.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 04-05-2024 (CASES FILED BEFORE 2024)

Sl
no

Filing Number

Case Number

Advocate for
Petioner/Caveato
r

Defects as per S.R.

CMAPL/800/2023

CMAPL/800/2023

LALIT KUMAR
MAHARANA

OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6
OF OHC RULES

CMAPL/738/2023

CMAPL/738/2023

ADV

OTHERS. PLACE IT
AFTER CORRECTION
OF PRAYER

RVWPET/170/201
6

RVWPET/170/201
6

MR.SIDHARTHA
MISRA-1

OTHERS.
ENROLMENT NO.
AND MOBILE NO.
NOT FURNISHED IN
V.NAMA AND
PRAYER

RVWPET/241/201
6

RVWPET/241/201
6

M/S.GOUTAM
KU.ACHARYA

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.

RVWPET/1/2016

RVWPET/1/2016

M/S.SIDHESWA
R MALLIK

OTHERS.
ENROLMENT NO.
AND MOBILE NO. OF
THE FILING
COUNSEL NOT
FURNISHED IN THE
PETITION & V.NAMA
6. RECEIPT SHOWING




SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.

8. CAUSE TITLE NOT
IN ORDER.

RVWPET/35/2016

RVWPET/35/2016

M/S.JAYDEEP
PAL

OTHERS. DEFICIT
AUTHENTICATION
FEEOFRS 1.25/-TO
BE PAID

OTHERS.
ENROLMENT NO. &
MOBILE NO. OF
COUNSEL NOT
FURNISHED IN
PETITION & V.NAMA

RVWPET/341/201
6

RVWPET/341/201
6

MR.KALYAN
MOHAPATRA

OTHERS. DEFICIT
AUTHENTICATION
FEEOFRS 2.25/-TO
BE PAID

OTHERS.
ENROLMENT NO.
AND MOBILE NO. OF
THE COUNSEL NOT
FURNISHED IN THE
PETITION AND
V.NAMA

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NO
T FILED.

RVWPET/164/201
6

RVWPET/164/201
6

SR.S.C.SandME

OTHERS. CODE NOT
CORRECTLY
INDICATED






